FORM A
PUBLIC ANNOUNCEMENT

Process) Regulations, 2017)

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation

FOR THE ATTENTION OF THE STAKEHOLDERS OF ZOLOZ SOFTWARE SOLUTIONS

INDIA PRIVATE LIMITED
1. Name of Company Zoloz Software Solutions India
Private Limited
2. Date of Incorporation of Company 12/06/2017
3. Authority Under Which Corporate Person Is ROC-Mumbai
Incorporated / Registered
4. Corporate Identity Number of Company U72900MH2017PTC296034
5. Address of The Registered office And Principal office 1/12, Floor-10, Everest Pandit
Madan Mohan Malviya Marg,
Tardeo Mumbai City MH -400034
6. Liquidation Commencement Date of Corporate 16.04.2021
Person
7s Name,Address,Email Address,Telephone Number And Gagan Gulati
The Registration Number of The Liquidator S/o Sh. Subhash Chander Gulati
R/o A-179, First Floor, Sudershan
Park, New Delhi 110015
Email: ipgagangulati@gmail.com,
Ph. No.: 9717999399,
Reg. No.: IBBI/IPA-002/IP-
N00893/2019-2020/12832
8. Last Date For Submission of Claims 15.05.2021

Notice is hereby given that Zoloz Software Solutions India Private Limited has commenced

voluntary liquidation on 16.04.2021.

The stakeholders of Zoloz Software Solutions India Private Limited are hereby called upon to
submit a proof of their claims, on or before 15.05.2021, to the liquidator at the address

mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Gagan Gulati
(Liquidator)

Date :19/04/2021
Place: Delhi
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ZOLOZ SOFTWARE SOLUTIONS INDIA PRIVATE LIMITED

1.|Name of Company ZOLOZ SOFTWARE SOLUTIONS INDIA
PRIVATE LIMITED
2.|Date of Incorporation of Company 12/06/2017
3.|Authority Under Which Corporate Person Is|ROC-Mumbai
Incorporated/Registered

4.|Corporate Identity Number of Company U72900MH2017PTC296034

5./Address of The Registered office And|1/12, Floor-10, Everest Pandit Madan Mohan

Principal office Malviya Marg, Tardeo Mumbai City, MH-400034
6.|Liquidation Commencement Date of|16.04.2021
Corporate Person

7.|Name, Address, Email Address, Telephone|Gagan Gulati

Number And The Registration Number of The|S/o Sh. Subhash Chander Gulat|

Liquidator R/o A-179, First Floor, Sudershan Park, New Delhi-
110015, Email: ipgagangulati@gmail.com

Ph. No.: 9717999399, Reg. No.: IBBI/IPA-002/IP-
N00893/2019-2020/12832

8.|Last Date For Submission of Claims 15.05.2021

Notice is hereby given that Zoloz Software Solutions India Private Limited has commenced
voluntary liquidation on 16.04.2021.

The stakeholders of Zoloz Software Solutions India Private Limited are hereby called upon to
submit a proof of their claims, on or before 15.05.2021, to the liquidator at the address mentioned
againstitem7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date ;19/04/2021 Gaqan.GuIati
Place : Delhi (Liquidator)
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